
45 Written Answers       [ 16 AUGUST 1955 ] to Questions 40 

GRANTS FOR THE WELFARE SCHEMES OF 
SCHEDULED CASTES AND SCHEDULED 

TRIBES IN MADHYA BHARAT 
1. SHRI KRISHNAKANT VYAS: Will the 

Minister for HOME AFFAIRS be pleased to 
state: 

(a) the amounts sanctioned by Gov-
ernment as grants, so far, in 1955-56 for the 
welfare schemes of the Scheduled Castes and 
Scheduled Tribes respectively in Madhya 
Bharat;  and 

(b) whether a suggestion has been 
received from State Governments that the 
grants sanctioned for Adibasi Ashrams are not 
sufficient?] 

 

t[THE DEPUTY MINISTER FOR 
HOME AFFAIRS: (SHRI B. N. DATAR): 
(a) The schemes of the State Gov 
ernment for removal of untouch- 
ability      and      for welfare      of 
Scheduled Tribes and development of 
Scheduled Areas for the current financial year 
have been received and are under 
examination. The schemes will be approved 
and the grants sanctioned as early as possible. 
Provisional ceilings of Rs. 3-5 lakhs and Rs. 
15 lakhs have been fixed for the current year 
for the schemes for removal of untouchability, 
and the welfare of Scheduled Tribes and 
development of Scheduled Areas respectively 
ftr Madhya Bharat. 

(b)  No.] 

 

t [INDIAN    ADMINISTRATIVE    SERVICE 
EXAMINATION 

2. SHRI KRISHNAKANT VYAS: Will the 
Minister for HOME AFFAIRS be pleased to state 
the number of candidates from each State who 
appeared in the Indian Administrative Service 
Examination during the year 1954-55?] 

 


